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Title: Need to provide employment to the youth displaced while acquiring land by the Coal India Limited and to check
unethical practices of the Central Coalfields Limited in the Hazaribag Parliamentary Constituency.
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MR. CHAIRMAN :

Shri Ravindra Kumar Pandey,

Shri Rajendra Agrawal and

Shri P.L. Punia are allowed to associate with this issue.
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MR. CHAIRMAN: Two other hon. Ministers are present.
...(Interruptions)
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MR. CHAIRMAN: Two other hon. Ministers are present.

...(Interruptions)

offercil Jwenr FaRret & It el R o Ui aiesHt 35 2. . (=Maumer) 3 B Hifte) uE sefdwisd, us IerRilern e i Sit aféia a
2 8, a°n DL, (RIaEne)

MR. CHAIRMAN: Okay, you have made your observation. Please take your seats.
...(Interruptions)
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MR. CHAIRMAN: Nothing will go on record.
(Interruptions) €/
MR. CHAIRMAN: Please take your seats. Please allow the House to function.
...(Interruptions)
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MR. CHAIRMAN: Okay, you have made your observation. Shri Shailendra Kumar.
...(Interruptions)
MR. CHAIRMAN: You may tell what you want to tell.
...(Interruptions)
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MR. CHAIRMAN: Shri Shailendra Kumar, please address the Chair.
...(Interruptions)
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MR. CHAIRMAN: Nothing will go on record.
(Interruptions) €, »
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MR. CHAIRMAN: Please do not have cross-talks.

...(Interruptions)



